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schemes. So far as the rural schemes 
are concerned, abou 50 per cent ad 
hoc grant is given; for urban schemes 
100 per cent loan is given. 

Sbrimati Savitri Nigam: How much 
money was allotted for this scheme 
during the Third Five Year Plan and 
how much has already been spent? 

Dr. D. S. Raju: For Banaras Rs. 18 
lakhs ... 

Shrimatl Savitri Nigam: I want to 
know the total amount of money 
.allotted for all the urban drinking 
water supply schemes. 

Dr. D. S. Raju: Upto the end of the 
Second Plan, 469 Urban Water Sup-
ply and Drainage Schemes have been 
approved and an amount of Rs. 53'55 
'crores as loan has been sanctioned to 
the State Governments during this 
period. Under the Third Plan, for 
Urban and Corporation Schemes, a 
sum of Rs. 89 crores has been pro-
vided for urban water supply and 
drainage schemes, including the 

'Schemes of Corporations under the 
Programme. A sum of Rs. 281'30 
lakhs as loan was paid to the States 
during the year 1961-62 for these 
schemes. The amount sanctioned as 
loan for the purpose during 1962-63 
is Rs. 1100 '99 lakhs. 
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Dr. D. S. Raju: They have got to 
be process2d by the public works de-
partments. Technically they mwt be 
feasible. 
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Dr. D. S. Raju: 
Boheme should be 
drinking water. 

Yes, 
able 

Gold Smuggling 

Sir. This 
to supply 

·S27. Shri P. Venkatasubbaiah: Will 
the Minister of Finance be pleased to 
state: 

(a) whether any cases of Gold 
smuggling have since been detected 
after the promulgatio!1 of Gold Con-
trol Order; and 

(b) if so, the estimated value of 
gold that has been seized? 

The Deputy Minister in the Ministry 
of Finance (Shrlmatl Tarkeshwarl 
Si.nlIa): (a) Yes, Sir; 49 cases of gold 
smuggling were detected by the Cus-
toms, Land Customs and Central 
Excise authorities after the promulga-
tion of the Defence of India (Amend-
ment) Rules, 1963, introducing gold 
control, during the period from the 
10th January 1963 to the 31st March, 
1963. 

(b) Rs. 4,96,000 approximately. 

Shri P. Venkatasubbaiah: May I 
know whether after the promulgation 
of the Gold Control Order, smuggling 
of gold is on the increase or on the 
decrease? 

Shrimatl Tarkeshwari Slnlu: It is 
very much on the decrease. I ~d 
l;ke to quote the figures to show tiJis. 
Since the promulgation of the Gold 
Control Order from the lOth Januar;v. 
1963 upto 31st March. 1963 I have al-
ready. given the figures. The gold 
smuggled before the promulgation of 
the Gold Control Order, wort.h ap.-
proximately Rs. 1,15,24,000 was seiz-
ed during the two months and 22 days 
preceding the above period. 

Shri P. Veakatasubbaiah: May I 
know what impact it had on the price 
of gold now prevailing in the country? 

Shrlmatl Tarkeshwari Sinha: The 
gold price baa also come down and 
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gold value has appreciated in interoa-
tional market. 

Shri Kamalnayan Bajaj: May I 
know about the gold smuggled in the 
country wohether the price which has 
been stated is at the international price 
or the internal price. 

The Miaister of Finance (Shrl 
Morarjl Desai): International price. 

Shrimati 5harda Mukerjee: Under 
the Sea Customs Act and with the 
operation of the Defence of India 
Rules, Extra-ordinary powers seem to 
have been given to the Customs offi-
cials. I want to know what precau-
tions Government propose to take to 
see that the Customs officials do not 
misuse Dbese powers to harass inno-
cent people. 

Shrl Morarji Desai: The precaution 
is that anybody who misuses the 
powers will be dismissed. 
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Shri Jashvant Mehta: After the pro-
mulgation of the Gold Control Order, 
the gold busincss has gone under-
ground and the smuggling of 1I0id hu 
not stopped. May I know what steps 
Government propose to take in ibis 
mattcr in stopping gold smuggling? I 
want to know whether Govern-
ment is thinking of reconsidering the 
gold policy in the light of the fact that 
gold smuggling has 110t stOPped and 
the prices have not come down. 

Shri Morarjl Desai Both the pre-
mises are wrong. The gold transac-
tion was underground even before. 11 
it is underground, it is the IllUDe thin,. 

But smuggling of gold has decreased 
considerably as can be seen from the 
figures given that in 2 months and 2Z 
days gold worth approximately Rs. 

4,96,000 was seized and in the previous 
period gold worth approximately Rs. 
1,13,24,000 was seized. 

Shri KapUr Singh: May I know 
whether it is true that the gold con-
trol order has back-fired by encourag-
ing smuggling out of !,old owing to 
the artificial prices imposed upon Dba 
home market? 

Shrl Morarjl Desai: There is no 
back-firing at all. 
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Shri Beda: In view of the fact 
that it was difficult for smuggled gold 
to enter into the open market because 
of the restrictive measures taken by 
the Government, may I know whe-
ther the Government's Willingness to 
supply 14 ct. gold will not make it 
easy fOr smuggled gold to find a mar-
ket here? 

Shri Morarji Desai: Tile Govern-
ment is not supplying any 14 ct. gold. 

Shri S. Kandappan: I would like to 
bow whether the seizure of ~old by 
the Government favourably compares 
with the volume of unemployment 
caused and even deaths due to the 
gold control order? 

Mr. Speaker: I could not follow 
the question. 

Shrl S. Kandappan: I would like 
to know whether the gold seized due 
to toe control order-its valu_ 
favourably compares with the unem-
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ployment caused and even deaths due 
to this order? 

Mr. Speaker: That is covered by the 
next question. Shri Chaturvedi. 

Suicide by Goldsmiths 
+ 

(Shri S. N. Chaturvedi: 
I Shri Sivamurthi Swamy: 
I Shri Subodh Hansda: 
i Shri S. C. Samanta: 
I Shri Maheswar Naik: 

Shri Kachhavaiya: 
l Shri Yashpal Singh: 

Will the Minister of Finance be 
pleased to state: 

(a) the number of suicides by Gold-
smiths in the country as a result of 
economic distress caused by the pro-
mulgation of Gold Control Order; and 

(b) the relief that the Government 
propose to extend to those rendered 
jobless as a result of these orders? 

The Deputy Minister in the Ministry 
of Finance (Shrlmati Tarkeshwarl 
Sinha): (a) and (b). A statment giv-
ing the required information is laid 
on the Table of the House. 

STATEMENT 

No precise information regarding the 
number of suicides by goldsmith is 
available. Although reports of some 
suicides have appeared in the press, it 
has not been possible to ascertain 
whether these suicides have been caus-
ed solely or mainly as a result of the 
implementation of the gold control 
policy. 

The question of licensing certain 
additional refineries and of making 
otner suitable arrangements for in-
creasing the availability of 14-carat 
alloys of gold is under consideration. 
The State Governments have been re-
quested to grant to displaced gold-
smiths eand artisans assistance in the 
form of loans for the purchase of land, 
machinery or equipment for carrying 
on any other business or occupation, 
and other reasonable facilities, includ-
ing the grant of loans or subsidies for 
the formation of industrial cooperative 

societies and scholarships for the 
school-going children. The possibili-
ties of providing alternative employ-
ment in public-sector or other under-
takings for qualified goldsmiths, who 
are willing to take up other employ-
ment, are also being examined. 

Shri S. N. Chaturvedi: Have the 
Government been able 50 far to pro-
vide any immediate relief by way of 
alternative employment, loans or sub-
sidies and if 50, in how many cases 
and to what extent? 

Shrimati Tarkeshwari Sinha: We 
are taking all possible steps through 
the employment exch~nJes and State 
Governments to 5€e that employment 
opportunities are provided to them. 

Shri S. N. Chaturvedi: Mav I know 
if the Government have c~nsidered 
the advisability of relaxing the various 
educational and other (].uajifica~ions for 
goldmiths to employ them in jobs that 
require precision? 

Shrimati Tarkeshwari Sinha: We 
are asking the employment exchanges 
to look into their cases. We have al-
ready admised them to waive these 
considerations to a ~onsiderable ex-
tent. 

Shrl Maheswar Naik: May I know 
whether the Government have {,sscs-
sed the possible loss that is likely to 
occur since after the promulgation 
of the gold control order? 

Shrimati Tarkeshwari Sinha: Loss 
of what? 

Shri Maheswar Naik: Empioyrnent 
potential. 

Shrimati Tarkeshwul Sinha: 'The 
Finance Minister in his long and (,lu-
cidative reply to the debate on the 
Gold control Order <las alread, indi-
cated all the facts and ;'g,,;·cs. I 
thought hN\. Mcmb('rs shou:d rcally 
have been satisfied about that. 
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